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(b) Does not arise.

Amendment to Prevention of Foed
Adulteration Act

4315. SHR] BAPUSAHEB PARULE/
KAR. Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether Government propose
to make any amendments to the
Prevention of Food Adulteration Act;
and

(b) if so, the
thereof?

salient features

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) No, Sir.

(b) Does not arise.

Availability of Medicinal Herbs in
Himacha] Pradesh

4316, SHRI DURGA CHAND: Will
the Minister of HEALTE AND
FAMILY WELFARE be pleased to
sfate; )

(a) whether Government have
conducted any survey regarding
availability of medicinal herbs in
Himachal Pradesh;

~ (b) if so, the details thereof;

(c) whether it is proposed to set
up factories in Himacha] Pradesh for
‘making use of these herbs; and

(d) if so, the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) and (b). The Survey of
Medicinal Plants Wing in the Regional
Research Centre at Jogindernagar,
-under the Central Council for Research
in Indian Medicine and Homoeopathy
has conducted the rredico-botanical
exploration of forest areas of Kangra,
Una, Hamirpur, Xulu, Churah, Mandi,
"Dalhausi, Simla, Upper Kulu, Lahaul
Spiti, Nahan, Pangi and Sukhet. This
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Wing has in possession 719 idendified
herbarium  sheets covering 101
families.

(¢) No.

(d) Does not arise.
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